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 12.35  hrs.

 CONSTITUTION  (SEVENTY-FIFTH
 AMENDMENT)  BILL-CONTD.

 [English]

 MR.  SPEAKER: -  will  nowtake  up  the
 next  item,  ltem  No.  81.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  AND  MIN-
 ISTER  OF  STATE  IN  THE  MINISTRY  OF
 INFORMATION  AND  BROADCASTING
 (SHRI  SUBODH  KANT  SAHAY):  |  beg  to
 move:

 “That  the  Bill  further  to  amend  the
 Constitution  of  India,  be  taken  into
 considerationਂ

 PROF.  MADHU  DANDAVATE  (Ra-
 japur):  Are  you  taking  Item  No  81,  Sir?

 MR.  SPEAKER:  Yes.

 (Interruptions)

 S.  ATINDER  PAL  SINGH  (Patiala):
 Sir—

 “Vijood  deewangi  vanpar  chara  hi  kaho
 kya  hai,  Jahan  aklo  khirat  ki  ek  bhi
 maani  nahin  jaati.”

 MR.  SPEAKER:  ShriAtinder  Pal,  please
 go  back  to  your  seat.  |  shall  call  you.

 [English]

 PROF.  MADHU  DANDAVATE:  Mr.
 Speaker,  Sir,  |  wish  to  make  one  thing  very
 clear.  Mr.  Speaker,  Sir,  in  the  previous
 Government  the  then  Prime  Minister  Shri
 V.P.  Singh  had  made  it  explicitly  clear  that
 “We  are  opposed  to  avoiding  elections  in
 Punjab.”  He  went  to  the  extent  of  saying  that
 “our  move  to  avoid  them  earlier  was  also  a
 mistake  and  in  future  after  this  Constitution
 Amendment,  we  will  not  undertake  to  do  it.”
 (nterruptions)

 ‘“*Expunged  as  ordered  by  the  Chair.
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 MR.  SPEAKER:  Are  you  making  a
 speech,  Mr.  Dandavate?  |  will  not  allow  it.

 PROF.  MADHU  DANDAVATE:  No,  Sir.
 Let  me  complete  my  submission.  |  want  10  go
 on  record  that  in  order  not  to  create  any
 difficulty  and  at  the  same  time  keeping  in
 view  our  attitude,......

 MR.  SPEAKER:  !  am  not  allowing  you.

 PROF.  MADHU  DANDAVATE:  We  will
 not  participate  in  voting  as  far  as  this  Consti-
 tutions  Amendment  Bill  is  concerned.  |  want
 it  to  go  on  record.

 SHRI  VASANT  SATHE  (Wardha):
 Today  Shri  Dandavate  is  most  ***  |  want  this
 to  go  on  record.

 [Translation]

 S.  ATINDER  PAL  SINGH:  “In  bigliyon
 se  kaho  ke  ab  mera  aashian  aashian  to
 phooko,  Mere  hausle  ko  phooko,  meri  azam
 ko  jalao,  Meri  zindagi  yahi  hai  ki  sabhi  ko  jaiz
 pahunche,  Main  chirage  reh-guzar  hoon
 muzhe  shauk  Se  jalao.”

 Sir,  |  oppose  tt.

 “Namak  chhidko,  namak  chhidko  maza
 isi  main  aata  hai,  Kasam  be  lo  nahin  aadat,
 nahin  mere  zakhmon  ko  markhan  ki.”

 Sir,  may  |  know  till  when  will  this  situ-
 ation  continue  in  Punjab?  That  is  why  !
 oppose  it  (/nterruptions)

 MR.  SPEAKER:  Please  go  to  your  seat
 (interruptions)

 S.  ATINDER  PAL  SINGH:  |  register  my
 protest  Lok  Sabha  elections  may  be  held  on
 not,  |  want  to  know  whether  the  Assembly
 elections  will  be  held?  (/nterruptions)

 MR.  SPEAKER:  Shri  Kirpal  Singh,
 Please  go  to  your  seat  you  are  on  elder
 member  you  please  go  to  your  seat.
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 (Interruptions)

 MR.  SPEAKER:  Shri  Saifuddin
 Choudhury

 [English]

 SHRI  A.K.  ROY  (Dhanbad):  We  want  a
 discussion.  |  have  given  you  in  writing.  We
 demand  a  discussion  on  this  issue.  (inter-
 ruptions)

 SHRI  SAIFUDDIN  CHOUDHURY
 (Katwa):  It  is  very  unfortunate  that  from  time
 to  time  we  are  extending  President’s  rule  in
 Punjab  and  while  we  are  here  taking  that
 measure,  we  are  promissing  that  certain .
 effective  steps  would  be  taken  to  restore
 normaley  in  Punjab  and  to  win  over  the
 people  in  terms  of  water,  in  terms  of  Chandi-
 garh  and  so  many  other  things.-  And  the
 successive  Governments  have  not  done
 anything.  We  are  faced  with  a  fait  accompli,

 [Translation]

 KUMARI  MAYAWATI:  Sir,  let  the  Gov-
 ernment  make  a  statement  on  Punjab.

 [English]

 SHRI  SAIFUDDIN  CHOUDHURY: This
 kind  of  a  situation  should  not  continue.  We
 have  to  take  immedite  steps  so  that  condi-
 tions  can  be  created  for  holding  elections  in
 Punjab  in  the  near  future.

 PROF.  P.J.  KURIEN  (Mavelikara):  You
 gave  the  ruling  that  there  will  be  no  discus-
 sion.

 MR.  SPEAKER:  |  have  given  the  ruling.
 There  is  no  discussion.

 PROF.  P.J.  KURIEN:  Then,  nothing
 should  go  on  record.  (/nterruptions)

 PROF.  MADHU  DANDAVATE:  Mr.
 Speaker,  Sir,  we  are  walking  out  on  this
 issue.  The  entire  National  Front  is  walking
 out  on  this  issue.
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 “Prof.  Madhu  Dandavate  and  some
 other  hon.  Members  then  left  the  House.

 (Interruptions)

 SHRI  INDRAJIT  \GUPTA  (MiDDna-
 pore):  The  item  which  you  are  now  taking  up
 has  nothing  to  do  with  the  financial
 business....(/nterruptions)  This  is  not  a  part
 ofthe  financial  business.  |  would  request  you
 to  give  some  time  to  the  hon.  Members  to
 express  their  views  on  this  Bill.  (/nterrup-
 tions)

 SHRI  VASANT  SATHE:  The  other  day
 you  had  agreed  that  you  will  allow  the  hon.
 Members  to  express  their  views  on  this  Bill.
 ....(Interruptions)

 MR.  SPEAKER:  Before  |  put  the  motion
 for  consideration  of  the  Bill  to  vote,  |  would
 like  to  say  that  this  being  a  Constitution
 (Amendment)  Bill,  voting  has  to  be  done  by
 division.

 Let  the  Lobbies  be  cleared—

 Now  the  Lobbies  have  been  cleared.

 The  question  is:

 “That  the  Bill  further  to  amend  the
 Constitution  of  India  be  taken  into  con-
 sideration.”

 The  Lok  Sabha  divided:

 AYES

 Division  No.  5

 12.44  hrs.

 Acharia,  Shri  Basudeb

 Adaikalaraj,  Shri  L.

 Agnihotri,  Shri  Rajendra

 Ahemed,  Shri  Kamaluddin

 Akbar,  Shri  M.J.
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 Anbarasu  Era,  Shri

 Antony,  Shri  P.A.

 Argal,  Shri  Chhaviram

 Arunachalam,  Shri  M.

 Asokaraj,  Shri  A.

 Baig,  Shri  Arif

 Bais,  Shri  Ramesh

 Bajpai,  Dr.  Rajendra  Kumari

 Bala,  Dr.  Asim

 Bala  Goud,  Shri  T.

 Balaraman,  Shri  ।.

 Bali,  Shrimati  Vyjayantimala

 Basavaraj,  Shri  G.S.

 Basheer,  Shri  र.

 Basu,  Shri  Anil

 Benjamin,  Shri  S

 Bhajan  Lal,  Shri

 Bhakata,  Shri  Manoranjan

 Bhardwaj,  Shri  Parasram

 Bhargava,  Shri  Girdhari  Lal

 Bhatia,  Shri  Ram  Sewak

 Bhattacharya,  Shrimati  Malini

 Bhosle,  Shri  Prataprao  Baburao

 Bhoye,  Shri  Reshma  Motiram

 Bhuria,  Shri  Dileep  Singh

 Birender  Singh,  Rao
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 Bopche,  Dr.  Khushal  Parasram

 Chakavorty,  Shri  Susanta

 Chand  Ram,  Shri

 Chandra  Shekhar,  Shri

 Chandrasekhar,  Shrimati  M.

 Chandrashekharapa,  Shri  T.V.

 Charles,  Shri  A.

 Chatterjee,  Shri  Nirmal  Kanti

 Chatterji,  Shri  Somnath

 Chaudhary,  Shri  Ilshwar

 Chauchary,  Shr  Ram  Prasad

 Chaudhary,  Shri  Rudrasen

 Chauchary,  Shr  Kama!

 Chauhan,  Shri  Prabhatsinh

 Chavan,  Shumeti  Premalabai

 Chenninata,  Shri  Ramesh

 Chennupati,  Shrmati  Vidya

 Chinta  Mohan,  Dr.

 Choudhary,  Shri  Saifuddin

 Chowdhary,  Shri  Dasai

 Damor,  Shri  Somjibhai

 Danwe,  Shri  Pundlik  Hari

 Das,  Shri  Bhakta  Charan

 Dasgupta,  Dr.  Biplab

 Datta,  Shri  Amal

 Dennis,  Shri  N.
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 Deshmukh,  Shri  Ashok  Anandrao

 Deshmukh,  Shri  Chandubhai

 Dev,  Shri  Sontosh  Mohan

 Devarajan,  Shri  B.

 Devi  Lal,  Shri

 Dhakane,  Shri  Babanrao

 Dhawan,  Shri  Harmohan

 Dhumal,  Prof.  Prem  Kumar

 Dikshit,  Shri  Narsinghrao

 Dome,  Dr.  Ram  Chandra

 Dore,  Shri  Raja  Ambanna  Nayak

 Faleiro,  Shri  Eduardo

 Gadgil,  Shr:  V.N.

 Gaikwad,  Shr:  Gaaysingrao  Nansah  20

 Gandhi,  Shri  Rajiv

 Gangahar,  Shri  5.

 Gangwar,  Shri  Santosh  Kumar

 Gavit,  Shri  Manikrao  Hodlya

 Giri,  Shri  Sudhir

 Giriyappa,  Shri  C.P.  Mudala

 Gokhle,  Shri  Vidyadhar

 Gomange,  Shri  Giridhar

 Gowda,  Shri  D.M.  Putte

 Gudadinni,  Shri  B.K.

 Gupta,  Shri  Dharmpal  Singh

 Gupta,  Shri  Janak  Raj
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 Hansda,  Shri  Matila!

 Het  Ram,  Shri

 Inder  Jit,  Shri

 Jaffer  Sharief,  Shri  C.K.

 Jag  Pal  Singh,  Shri

 Jai  Parkash,  Shri

 Jamuna,  Shrimati  J.

 Janardhanan,  Shri  Kadambur  M.R

 Jangde,  Shri  Resham  Lal

 Jaswant  Singh,  Shri

 Jayamohan,  Shri  A.

 Jeevarathinam,  Shri  दि.

 dhikram,  Shi  Mohantal

 Ju  Deo,  Shri  Bitip  Singh

 Kale,  Shri  Sukhdeo  Nandaji

 Kalvi,  Shri  Kalavan  Singh

 Kamal  Nath,  Shr:

 Kamble,  Shri  Arvind  Tulsiram

 Kamson,  Prof.  Meijiniung

 Kareddula,  Kumari  Kamalaji

 Kataria,  Shri  Gulab  Chand

 Kaul,  Shrimati  Sheila

 Khan,  Shri  Sukhendu

 Khan,  Shri  Zulfiquar  Ali

 Khandelwal,  Shri  Pyarelal

 Khanria,  Shri  D.D.
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 Khatique,  Shri  Shanker  Lal

 Konthala,  Shri  Rama  Krishna

 Kotadia,  Shri  Manubhai

 Krishna,  Shri  G.

 Krishna  Kumar,  Shri  S.

 Kumaramangalam,  Shri  P.R.

 Kuppuswamy,  Shri  C.K.

 Kurien,  Prof.  P.J.

 Kushwaha,  Shri  Jagdish  Singh

 Lakshmanan,  Prof.  Savithri

 Lodha,  Shri  Guman  Ma!

 Mahadik,  Shri  Vamanrao

 Mahajan,  Shri  Y.S.

 Makkasar,  Shri  Shopat  Singh

 Malhotra,  Shri  Vijay  Kumar

 Malik,  Shri  Purna  Chandra

 Mallik,  Shri  Mangaraj

 Mallikarjun,  Shri

 Manemma,  Shrimati  न.

 Marak,  Shr  Sanford

 Marbaniang,  Shri  Peter  G.

 Masudal  Hossain,  Shri  Syed

 Mayekar,  Shri  Gopalrao

 Meena,  Dr.  Kirodi  Lal

 Meghwal,  Shri  Kailash

 Mishra,  Shri  Balgopal
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 Mishra,  Shri  Janeshwar

 Mishra,  Shri  Raj  Mangal

 Misra,  Shri  Satyagopal

 Mujahid,  Shri  B.M.

 Munda,  Shri  Karia

 Muraleedharan,  Shri  K.

 Murthy,  Shri  Kusuma  Krishna

 Muthiah,  Shri  R.

 Naik,  Shri  G.  Devaraya

 Naik,  Shri  Ram

 Naikar,  Shri  DK.

 Nandi,  Shri  Yellaiah

 Narayanan,  Shri  K.R.

 Narayanan,  Shri  P.G.

 Nathu  Singh,  Shri

 Nayak,  Shri  Nakul

 Netam,  Shri  Arvind

 Nikam,  Shri  Govindro

 Odeyar,  Shri  Channaiah

 Oraon,  Shrimati  Sumati

 Pal,  Shri  Rupchand

 Pande,  Shri  Rajmangal

 Pandey,  Prof.  Yadu  Nath

 Pandeya,  Dr.  Laxminarayan

 Pandian,  Shri  D.

 Pandia,  Shri  Ajit
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 Patel,  Dr.  A.K.

 Patel,  Shri  Arjunbhai

 Patel,  Shri  Chandresh

 Patel,  Shri  Prahiad  Singh

 Patel,  Shri  Shantilal  Purushottam  Das

 Patel,  Shri  Somabhai

 Pathak,  Shri  Harin

 Patidar,  Shri  Rameshwar

 Patil,  Shri  Balasaheb  Vikhe

 Patil,  Shri  Prakashbapu  Vasantrao

 Patil,  Shri  S.T.

 Patil,  Shri  Uttamrao  Lakmanrao

 Patil,  Shri  Yashwantrao

 Patnaik,  Shri  Sivaji

 Penchalliah,  Shri  P.

 Peruman,  Dr.  P.  Vallal

 Poojary,  Shri  Janardhana

 Potdukhe,  Shri  Shantaram

 Prabhu,  Shri  R.

 Pradhani,  Shri  K.

 Pramanik,  Shri  Radhika  Ranjan

 Prasad,  Shri  R.S.

 Prasad,  Shri  V.  Sreenivasa

 Prem  Pradeep,  Shri

 Purohit,  Shri  Banwarilal

 Purushothaman,  Shri  Vakkom
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 Raghayji,  Shri

 Rahi,  Shri  Ramial

 Rai,  Shri  Kalp  Nath

 Rai,  Shri,  M.  Ramanna

 Rajeshwaran,  Dr.  V.

 Rajeswari,  Shrimati  Basava

 Raju,  Shri  M.M.  Pallam

 Raju,  Shri  S.  Vijayai  Rama

 Rajveer  Singh,  Shri

 Rakesh,  Shri  R.N.

 Ram  Babu,  Shri  A.G.S.

 Ram  Sagar,  Shri  (Bara  Banki)

 Ramchandran,  Shri  Mullappally

 Ramdass,  Dr.  R.

 Ramakrishana,  Shri  Y.

 Ramamlerthy,  Shri  K.

 Rana,  Shri  Kashiram  Chhabildas

 Ranga,  Prof.  N.G.

 Rao,  Shri  J.  Chokka

 Rao,  Shri  J.  Vengala

 Rao,  Shri  P.V.  Narasimha

 Rao,  Shri  R.  Gundu

 Rao,  Shri  Srinivas

 Rao,  Shri  १४.  Krishna

 Rathva,  Shr  Narayanbhai  Jamlabhai

 Rathod,  Shri  Uttam
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 Rathor,  Dr.  Bhagwan  Dass

 Rawat,  Shri  Harish

 Rawat,  Prof.  Rasa  Singh

 Ray,  Dr.  Sudhir

 Raychaudhuri,  Shri  Sudarsan

 Reddy,  Shri  B.N.

 Reddy,  Shri  Bojja  Venkata

 Reddy,  Shri  Kotla  Vijaya  Bhaskara

 Reddy,  Shri  M.G.

 Reddy,  Shri  P.  Narsa

 Reddy,  Shri  R.  Surender

 Reddy,  Shri  Rajamohan

 Roy,  Shri  Haradhan

 Sahay,  Shri  Subodh  Kant

 Sai,  Shri  A.  Pratap

 Sai,  Shri  A.  Larang

 Sai,  Shri  Nand  Kumar

 Saran,  Shri  Daulat  Ram

 Sartaj  Singh,  Shri

 Sathe,  Shri  Vasant

 Save,  Shri  Moreshwar

 Sayeed,  Shri  P.M.

 Sekhar,  Shri  M.G.

 Selvam,  Shri  Kanci  Panneer

 Selvarasu,  Shri  M.

 Sema,  Shri  Shikiho
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 Shah,  Shri  Babubhai  Meghjj

 Shakya,  Dr.  Mahadeepak  Singh

 Shakya,  Shri  Ram  Singh

 Shankaranand,  Shri  B.

 Shanmugam,  Shri  P.

 Sharma,  Shri  Chiranji  Lal

 Shama,  Shri  Dharm  Pal

 Shastri,  Shri  Anil

 Shastri,  Shri  Kapil  Dev

 Shekhada,  Shri  Govindbhai  Kanjibhai

 Shingada,  Shri  D.B.

 Shiwankar,  prof.  Mahadeo

 Shrivastava,  Dr.  Shailendranath

 Sidnal,  Shri  5.8.

 Silvera,  Dr.  C.

 Singam,  Shri  Basavapunnaiah

 Singaravadivel,  Shri  S.

 Singh,  Shri  Anand

 Singh,  Shri  Dhanraj

 Singh,  Shri  Dharmgaj

 Singh,  Shri  Jagannath

 Singh,  Shri  Lalit  Vijay

 Singh,  Shri  Lokendra

 Singh,  Prof.  N.  Tombi

 Singh,  Shri  Sukhendra

 Singh  Deo,  Shri  A.N.



 329  Const.  (75th

 Sinha,  Shrimati  Usha

 Sodhi,  Shri  Mankuram

 Solanki,  Shri  Surajbhanu

 Sonkar,  Shri  Kalpnath

 Srikantaiah,  Shri  H.C.

 Sukhbuns  Kaur,  Shrimati

 Sultanpuri,  Shri  K.D.

 Sundararaj,  Shri  ४.

 Suryawanshi,  Shri  Narsingrao

 Tarwala,  Shri  Amratlal  Vallabhadas

 Thakore,  Shri  Gabbhayi  Mangaji

 Thambi  Durai.  Dr.

 Torat,  Shri  5.8.

 Thungon,  Shri  P.K.

 Tiwari,  Shri  Brij  Bhushan

 Tiwari,  Shri  Janardan

 Topdar,  Shri  Tarit  Baran

 Umbrey,  Shri  Laeta

 Varma,  Shri  B.  Rajaravi

 Varma,  Shri  Ratilal  Kalidas

 Varma,  Shi  S.C.

 Vekaria,  Shri  S.N.
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 Venkatesan,  Shri  P.R.S.

 Venkatswamy,  Shri  G.

 Verma,  Shri  Phool  Chand

 Verma,  Shrimati  Usha

 Vijayaraghvan,  Shri  A.

 Viswanatham,  Dr.

 Yadav,  Shri  Baleshwar

 Yadav,  Shri  Hukumdeo  Narayan

 Yadav,  Shri  Janardan

 Yadava,  Shri  Ramjilal

 Yadvendra  Datt,  Shri

 Yazdani,  Dr.  Golam

 Yuvraj,  Shri

 Zainal  Abedin,  Shri

 NOES

 Banatwalla,  Shri  G.M.

 Barman,  Shri  Palas

 Mandal  Shri  Sanat  Kumar

 Mayawati,  Kumari

 Prasad,  Shri  R.S.

 Rajdev  Singh,  Shri

 Roy,  Shri  A.K.

 Sait,  Shri  lbrahim  Sulaiman
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 MR.  SPEAKER:  Subject  to  correc-
 tion,”  the  result  of  the  division  is:

 Ayes:  299

 Noes:  8

 The  motion  is  carried  by  a  majority  of
 the  total  membership  of  the  House  and  by
 a  majority  of  not  less  than  two-thirds  of
 the  Members  present  and  voting.

 The  motion  was  adopted

 MR.  SPEAKER:  |  will  now  take  up
 clauses.  The  lobbies  are  already  cleared.
 The  question  is:

 “That  Clause  2  stands  part  of  the  Billਂ

 The  Lok  Sabha  divided.

 AYES

 Division  No.  6

 12.47  hrs

 Adebya  Nath,  Mahant

 Acharia,  Shri  Basudeb

 Adaikalaraj,  Shri  L.

 “The  following  Members  also  recorded  their  votes:-
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 Advani,  Shri  L.K.

 Agnihotri,  Shri  Rajendra

 Ahmed,  Shri  Kamaluddin

 Ali,  Shrimati  Subhashini

 Anbarasu  Era,  Shri

 Antulay,  Shri  A.R.

 Argal,  Shri  Ghhaviram

 Arunachalam,  Shri  M.

 Asokaraj,  Shri  A.

 Baga  Reddy,  Shri  M.

 Baig,  Shri  Arif

 Bais,  Shri  Ramesh

 Bajpai,  Dr.  Rajendra  Kumari

 Bala,  Dr.  Asim

 Bala  Goud,  Shri  न.

 Balaraman,  Shri  L.

 Barman,  Shri  Palas

 332

 AYES:  Ch.  Jagdeep  Dhankar,  Shri  Bega  Ram  Chauhan,  Sh.  Chhotey  Singh  Yadav,  Shri
 Manvendra  Singh,  Shri  Dharmesh  Prasad  Verma,  Shri  Udai  Pratap  Singh,  Shir  Gopi  Nath
 Gajpathi,  Shri  Anantha  Venkata  Reddy,  Dr.  Basavaraj  Jawati,  Shri  Murli  Deora,  ShriM.  Bagga
 Reddy,  Shri  Ram  Prakash,  Shri  A.S.  Gounder,  Shri  Palai  K.M.  Mathew,  Shri  5.1.  Patil,  Shri
 Bhogendra  Jha,  Shri  Hanan  Mollah,  Shri  Piyarelal  Handoo,  Shri  D.J.  Tandel,  Shri  Ajoy
 Mukhopadhyay,  Smt.  Subhashini  Ali,  Smt.  Vijayaraj  Scindia,  Shri  L.K.  Advani,  Shri  Shivraj  ४.
 Patil,  Shri  MadanLal  Khurana,  Shri  Kalka  Das,  Shri  Uttam  Rao  Lakmanrao  Patil,  prof.  Ram
 Ganesh  Kapse,  Shri  Shankarsinh  Vaghela,  Shri  Mahendra  Singh  Mewar,  Smt.  Vasundhara
 Raje,  Smt.  Sumitra  Mahajan,  Smt.  Jayawanti  N.  Mehta,  Shri  Maheswar  Singh,  Shri  Harin
 Pathak,  Mahant  Abredya  Nath,  Shri  Baburao  paranjpe,  Shri  Dau  Dayal  Joshi,  Shri  Than  Singh
 Jatav  and  Shri  Kodikkunnil  Suresh.
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 Basavaraj,  Shri  G.S.

 Basu,  Shri  Anil

 Basu,  Shri  Chitta

 Benjamin,  Shri  S.

 Bhajan  Lal,  Shri

 Bhakata,  Shri  Manoranjan

 Bhardwaj,  Shri  Parasram

 Bhargava,  Shri  Girdhari  Lal

 Bhatia,  Shri  Ram  Sewak

 Bhattacharya,  Shrimati  Malini

 Bhosle,  Shri  Prataprao  Baburao

 Bhoye,  Shri  Reshma  Motiram

 Bhuria,  Shri  Dileep  Singh  *

 Birender  Singh,  Rao

 Bopche,  Dr.  Khushal  Parasram

 Chandra  Shekhar,  Shri

 Chandrasekhar,  Shrimati  M.

 Chandrashekharapa,  Shri  T.V.

 Charles,  Shri  A.

 Chatterjee,  Shri  Nirmal  Kanti

 Chatterji,  Shri  Somnath

 Chaudhary,  Shri  Ilshwar

 Chaudhary,  Shri  Ram  Prasad

 Chaudhary,  Shri  Kamal
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 Chauhan,  Shri  Prabhatsinh

 Chennupati,  Shrimati  Vidya

 Chinta  Mohan,  Dr.

 Choudhary,  Shri  Lokanath

 Choudhury,  Shri  Saifuddin

 Damor,  Shri  Somjibhai

 Danwe,  Shri  Pundlik  Hari

 Das,  Shri  Bhakta  Charan

 Dasgupta,  Dr.  Biplab

 Datta,  Shri  Amal

 Dennis,  Shri  N.

 Deshmukh,  Shri  Ashok  Anandrao

 Deshmukh,  Shri  Chandubhai

 Dev,  Shri  Sontosh  Mohan

 Devarajan,  Shri  B.

 Devi  Lal,  Shri

 Dhankhar,  Ch.  Jagdeep

 Dhawan,  Shri  Harmohan

 Dhumal,  Prof.  Prem  Kumar

 Dikshit,  Shri  Narsinghrao

 Dome,  Dr.  Ram  Chandra

 Dore,  Shri  Raja  Ambanna  Nayak

 Faleiro,  Shri  Eduardo

 Gadgil,  Shri  V.N.
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 Gaikwad,  Shri  Udaysingrao  Nanasaheb

 Gajapathi,  Shri  Gopi  Nath

 Gandhi,  Shri  Rajiv

 Gangadhar,  Shri  5.

 Gavit,  Shri  manikrao  Hodlya

 Giri,  Shri  Sudhir

 Giriyappa,  Shri  C.P.  Mudala

 Gokhle,  Shri  Vidyadhar

 Gomango,  Shri  Giridhar

 Gounder,  Shri  A.S.

 Gowda,  Shri  D.M.  Putte

 Gudadinni,  Shri  B.K.

 Gupta,  Shri  Dharmpal  Singh

 Gupta,  Shri  Janak  Raj

 Handoo,  Shri  Piyare  Lal

 Hansda,  Shri  Matilal

 Het  Ram,  Shri

 Jaffer  Sharief,  Shri  C.K.

 Jag  Pal  Singh,  Shri

 Jai  Parkash,  Shri

 Jamuna,  Shrimati  J.

 Janardhanan,  Shri  Kadambur  M.R.

 Jangde,  Shri  Resham  Lal

 Jaswant  Singh,  Shri
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 Jatav,  Shri  Than  Singh

 Jawali,  Dr.  Basavarai

 Jayamohan,  Shri  A.

 Jeevarathinam,  Shri  नि.

 Jha,  Shri  Bhogendra

 Jhikram,  Shri  Mohanial

 Joshi,  Shri  Dau  Dayal

 Ju  Deo,  Shri  Dilip  Singh

 Kalka  Das,  Shri

 Kalvi,  Shri  Kalyan  Singh

 Kamal  Nath,  Shri

 Kamble,  Shri  Arvind  Tulshiram

 Kamson,  Prof.  Meijinlung

 Kapse,  Prof.  Ram  Ganesh

 Kareddula,  Kumari  Kamalaji

 Kataria,  Shri  Gulab  Chand

 Kaul,  Shrimati  Sheila

 Khan,  Shri  Sukhendu

 Khan,  Shri  Zulfiquar  Ali

 Khandelwal,  6hri  Pyarelal

 Kharoria,  Shri,  D.D.

 Khatique,  Shri  Shanker  Lal

 Khurana,  Shri  Madan  Lal

 Konthala,  Shri  Rama  Krishna
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 Kotadia,  Shri  Manubhai

 Krishna,  Shri  G.

 Kumaramangalam,  Shri  P.R.

 Kuppuswamy,  Shri  C.K.

 Kushwaha,  Shri  Jagdish  Singh

 Lakshmanan,  Prof.  Savithri

 Lodha,  Shri  Guman  Mal

 Mahadik,  Shri  Vamanrao

 Mahajan,  Shrimati  Sumitra

 Mahajan,  Shri  Y.S.

 Mahata,  Shri  Chitta

 Maheshwar  Singh,  Shri

 Makkasar,  Shri  Shopat  Singh

 Malhotra,  Shri  Vijay  Kumar

 Malik,  Shri  Purna  Chandra

 Mallik,  Shri  Mangaraj

 Mallikarjun,  Shri

 Mandal,  Shri  Sanat  Kumar

 Manemma,  Shrimati  ।.

 Marak,  Shri  Santord

 Marbaniang,  Shri  Peter  G.

 Masudal  Hossain,  Shri  Syed

 Mathew,  Shri  Palai  K.M.

 Mayekar,  Shri  Gopairao
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 Meena,  Dr.  Kirodi  Lal

 Meghwal,  Shri  Kailash

 Mehta,  Shrimati  Jayawanti  Navinchan-
 dra

 Mewar,  Shri  Mahenra  Singh

 Mishra,  Shri  Balgopal

 Mishra,  Shri  janeshwar

 Mishra,  Shri  Raj  Mangal

 Mishra,  Shri  Satyagopal

 Mujahid,  Shri  B.M.

 Munda,  Shri  Karia

 Muraleedharan,  Shri  K.

 Murthy,  Shri  Kusuma  Krishna

 Muthiah,  Shri  नि.

 Naik,  Shri  G.  Devaraya

 Naik,  Shri  Ram

 Naikar,  Shri  D.K.

 Narayanan,  Shri  K.R.

 Narayanan,  Shri  P.G.

 Nathu  Singh,  Shri

 Nayak,  Shri  nakul

 Netam,  Shri  Arvind

 Nikam,  Shri  Govindrao

 Odeyar,  Shri  Channaiah

 Oraon,  Shrimati  Sumati
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 Pal,  Shri  Rupchand

 Pande,  Shri  Rajmangal

 Pandey,  Prof.  Yadu  Nath

 pandeya,  Dr.  Laxminarayan

 Pandian,  Shri  D.

 Panja,  Shri  Ajit

 Paranjpe,  Shri  Baburao

 Patel,  Dr.  A.K.

 Patel,  Shri  Arjunbhai

 Patel,  Shri  Prahlad  Singh

 Patel,  Shri  Somabhai

 Pathak,  Shri  Harin

 Patidar,  Shri  Rameshwar

 Patil,  Shri  Balasaheb  Vikhe

 Patil,  Shri  prakashbapu  Vasantrao

 Patil,  Shri  S.T.

 Patil,  Shri  Shankarrao

 Patil,  Shri  Shivraj  V.

 Patil,  Shri  Uttamrao

 Patil,  Shri  Uttamrao  Lakmanrao

 Patil,  Shri  yashwantrao

 Patnaik,  Shri  Sivaji

 Penchalliah, Shri  रि.

 Peruman,  Dr.  P.  Vallal
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 Poojary,  Shri  janardhana

 Potdukhe,  Shri  Shantaram

 Prabhu,  Shri  R.

 Pradhani,  Shri  K.

 Pramanik,  Shri  Radhika  Ranjan

 Prasad,  Shri  R.S.

 Prasad,  Shri  V.  Sreenivasa

 Purohit,  Shri  Banwarilal

 Purushothaman,  Shri  Vakkom

 Raghayji,  Shri

 Rahi,  Shri  Ramlal

 Rai,  Shri  Kalp  Nath

 Rai,  Shri  M.  Ramanna

 Raje,  Shrimati  Vasundhara

 Rajeshwaran,  Dr.  V.

 Rajeswari,  Shrimati  Basava

 Raju,  Shri  M.M.  Pallam

 Raju,  Shri  S.  Vijayai  Rama

 Rajveer  Singh,  Shri

 Rakesh,  Shri  R.N.

 Ram  Babu,  Shri  A.G.S.

 Ram  Prakash,  Ch.

 Ramachandran,  Shri  Mullappally

 Ramadass,  Dr.  नि.
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 Ramakrishna,  Shri  Y.

 Ramamurthy,  Shri  K.

 Rana,  Shri  Kashiram  Chhabildas

 Ranga,  Prof.  N.G.

 Rao,  Shri  J.  Vengala

 Rao,  Shri  P.V.  Narasimha

 Rao,  Shri  R.  Gundu

 Rao,  Shri  Srinivas

 Rao,  Shri  V.  Krishna

 Rathva,  Shri  Narayanbhai  Jamlabhai

 Rathod,  Shri  Uttam

 Rathor,  Dr.  Bhagwan  Dass

 Rawat,  Shri  Harish

 Rawat,  Prof.  Rasa  Singh

 Ray,  Dr.  Sudhir

 Raychaudhuri,  Shri  Sudarsan

 Reddy,  Shri  A.  Venkata

 Reddy,  Shri  B.N.

 Reddy,  Shri  Bojja  Venkata

 Reddy,  Shri  Kotla  Vijaya  Bhaskara

 Reddy,  Shri  M.G.

 Reddy,  Shri  R.  Surender

 Reddy,  Shri  Rajamohan

 Sadul,  Shri  Dharmanna  Mondayya
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 Sahay,  Shri  Subodh  Kant

 Sai,  Shri  A.  Pratap

 Sar,  Shri  A.  Larang

 Sai,  Shri  Nand  Kumar

 Saran,  Shri  Daulat  Ram

 Sathe,  Shri  Vasant

 Save,  Shri  Moreshwar

 Sayeed,  Shri  P.M.

 Scindia,  Shrimati  Vijayaraje

 Sekhar,  Shri  M.G.

 Selvarasu,  Shri  M.

 Sema,  Shri  Shikiho

 Shah,  Shri  Babubhai  Meghji

 Shakya,  Dr.  Mahadeepak  Singh

 Shakya,  Shri  Ram  Singh

 Shankaranand,  Shri  B.

 Shanmugam,  Shri  P.

 Sharma,  Shri  Chiranji  Lal

 Sharma,  Shri  Dharm  Pal

 Shastri,  Shri  Kapit  Dev

 Shekhada,  Snri  Govindbhai  kanjibhai

 Shingada,  Shri  D.B.

 Shiwankar,  prof.  Mahadeo

 Shrivastava,  Dr.  Shailendranath



 3७  Const.  {75th

 Sidnal,  Shri  5.8.

 Silvera,  Dr.  C.

 Singam,  Shri  Basavapunnaiah

 Singaravadivel,  Shri  5.

 Singh,  Shri  Anand

 Singh,  Shri  Dharmgaj

 Singh,  Shri  Jagannath

 Singh,  Shri  K.  Manvendra

 Singh,  Shri  Lalit  Vijay

 Singh,  Shri  Lokendra

 Singh,  Prof.  N.  Tombi

 Singh,  Shri  Uday  Pratap

 Singh  Deo,  Shri  A.N.

 Sodhi,  Shri  Mankuram

 Solanki,  Shri  Surajbhanu

 Sonkar,  Shri  kalpnath

 Srikantaiah,  Shri  H.C.

 Subedar,  Shri

 Sultanpuri,  Shri  K.D.

 Sundararaj,  Shri  N.

 Suryawanshi,  Shri  narsingrao

 Tarwala,  Shri  Amratlal  Vallabhdas

 Thakore,  Shri  Gabhaji  Mangaji

 Thambi  Durai,  Dr.
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 Thorat,  Shri  5.8.

 Thungon,  Shri  P.K.

 Tiwari,  Shri  Brij  Bhushan

 Tiwari,  Shri  Janardan

 Umbrey,  Shri  laeta

 Vaghela,  Shri  Shankersinh

 Varma,  Shri  Ratilal  Kalidas

 Varma,  Shri  S.C.

 Vekaria,  Shri  S.N.

 Venkatesan,  Shri  P.R.S.

 Venkatswamy,  Shri  G.

 Verma,  Shri  Phool  Chand

 Verma,  Shrimati  Usha

 Vijayaraghavan,  Shri  A.

 Yadav,  Shri  Baleshwar

 Yadav,  Shri  Chhotey  Singh

 Yadav,  Shri  Hukumdeo  Narayan

 Yadava,  Shri  Ramjilal

 Yadvendra  Datt,  Shri

 Yazdani,  Dr.  Golam

 Yuvraj,  Shri

 Zainal  Abedin,  Shri

 NOES

 Banatwalla,  Shri  G.M.
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 Prasad,  Shri  R.S.

 Roy,  Shri  AK.

 Sait,  Shri  tbrahim  Sulaiman

 MR.  SPEAKER:  Subject  to  Correction,*
 the  result  of  the  division  is:

 Ayes:  306

 Noes:  4

 The  motionis  carried  by  ०  majority  of  the
 total  membership  of  the  House  and  by  a
 majority  of  not  less  than  two-thirds  of  the
 Members  present  and  voting.

 The  motion  was  adopted

 Clause  2  was  added  to  the  Bill

 [Translation]

 5.  ATINDER  PAL  SINGH  (Patiala):  Sir,
 we  walk-out  in  protest  against  the  manner  in
 which  the  Bill  regarding  Punjab  has  been
 passed.

 At  this  S.  Atinder  Singh  and  some  other
 hon.  Members  lwft  the  House.

 SHRI  HARBHAJAN  LAKHA  (Phillaur):
 The  three  members  of  the  Bahujan  Samaj
 Party  also  walk-out.

 At  this  Shri  Harbhajan  Lakha  and  some
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 other  hon.  Members  Iwft  the  House.

 Clause  1  (Short  Title)

 [English]

 SHRI  SUBODH  KANT  SAHAY:  |  beg  to
 move:

 1.  Page  1,  line  3,-

 for  “Seventy-fifth”  substitute  “Sixty-
 eightਂ

 MR.  SPEAKER:  The  question  is:

 Page  1,  line  3,-

 for  “Seventy-fifth”  substitute  “Sixty-
 eighthਂ

 The  motion  was  adopted

 MR.  SPEAKER:  The  question  is:

 “That  Clause  1,  as  amended,  stand  part
 of  the  Bill.”

 The  motion  was  adopted.

 Clause  1,  as  amended  ,  was  added  to  the
 Bill

 MR.  SPEAKER:  The  question  is:

 That  the  Enacting  Formula  and  the
 Long  Title  stand  part  of  the  Bill

 *  The  following  Members  also  recorded  their  votes.

 Ayes:  Smt.  Usha  Singh,  S/Shri  Babanrao  Dhakane,  Dasai  Choudhary,  Shantilal  Purushottam
 Das  Patel,  Bega  Ram,  Ram  Sagar  Dhanraj  Singh,  Dharmesh  Prasad  Verma,  Prof.  P.J.  Kurein,
 S/Shri  J.  Chokka  Rao,  रि.  Narsa  Reddy,  Nandi  Yellaiah,  Dr.  Viswanatham  Kanithi,  S/Shri  S.
 Krishna  Kumar,  Smt.  Sukhbuns  Kaur,  Smt.  Premlabai  Chavan,  S/Shri  1.  Basheer,  P.A.

 Antony,  Hannan  Mollah,  Monoranjan  Sur,  B.  Rajaravi  Verma,  Ajoy  Mukhopadhyay,  Haradhan

 Roy,  Janardan  Yadav,  Sukhendra  Singh,  Santosh  Kumar  Gangwar,  Rudrasen  Chaudhary,
 Sartaj  Singh,  Sukhdeo  Nandaji  Kale,  Chandresh  Patel,  Kodikkumnil  Suresh.
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 The  motion  was  adopted

 The  Enacting  Formula  and  the  Long  Title
 were  added  to  the  Bill

 SHRI  SUBODH  KANT  SAHAY:  |  beg  to
 move:

 “That  the  Bill,  as  amended,  be  passed.”

 MR.  SPEAKER:  Since  the  lobbies  are
 already  cleared  |  may  put  the  motion  to  the
 vote  of  the  House.

 The  question  is:

 “That  the  Bill,  as  amended,  be
 passed.”

 The  Lok  Sabha  divided.

 AYES

 Division  No.  7

 12.52  hrs

 Abedya  Nath,  Mahant

 Acharia,  Shri  Basudeb

 Adaikalaray,  Shri  L.

 Advani,  Shri  L.K.

 Agnihotri,  Shri  Rajendra

 Ahmed,  Shri  Kamaluddin

 Akbar,  Shri  M.J.

 Ali,  Shrimati  Subhashini

 Anbarasu,  Shri  Era

 Antony,  Shri  P.A.

 antulay,  Shri  A.R.
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 Argal,  Shri  Chhaviram

 Arunachalam,  Shri  M.

 Asokaraj,  Shri  A.

 Baga  Reddy,  Shri  M.

 Baig,  Shri  Arif

 Bais,  Shri  Ramesh

 Bajpai,  Dr.  Rajendra  Kumari

 Bala,  Dr.  Asim

 Bala  Goud,  Shri  न.

 Balaraman,  Shri  ।.

 Barman,  Shri  Palas

 Basavaraj,  Shri  G.S.

 Basheer,  Shri  ।.

 Basu,  Shri  Anil

 Basu,  Shri  Chitta

 Bega  Ram,  Shri

 Benjamin,  Shri  S.

 Bhajan  Lal,  Shri

 Bhakata,  Shri  manoranjan

 Bhatia,  Shri  Ram  Sewak

 Bhattacharya,  Shrimati  Malini

 Bhosle,  Shri  Prataprao  Baburao

 Bhoye,  Shri  Reshma  Motiram

 Bhuria,  Shri  Dileep  Singh
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 Birender  Singh,  Rao

 Bopche,  Dr.  Khushal  Parasram

 Chakravorty,  Shri  Susanta

 Chandra  Shekhar,  Shri

 Chandrasekhar,  Shrimati  M.

 Chandrashekharapa,  Shri  T.V.

 Charles,  Shri  A.

 Chatterjee,  Shri  Nirmal  Kanti

 Chatterji,  Shri  Somnath

 Chaudhary,  Shri  Ishwar

 Chaudhary,  Shri  Ram  Prasad

 Chaudhary,  Shri  Rudrasen

 Chaudhry,  Shri  Kamal

 Chauhan,  Shri  Prabhatsinh

 Chavan,  Shrimati  Premalabai

 Chennithala,  Shri  Ramesh

 Chennupati,  Shrimati  Vidya

 Chinta  Mohan,  Dr.

 Choudhury,  Shri  Saifuddin

 Chowdhary,  Shri  Dasai

 Damor,  Shri  Somjibhai

 Danwe,  Shri  Pundlik  Hari

 Das,  Shri  Bhakta  Charan

 Dasgupta,  Dr.  Biplab
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 Datta,  Shri  Amal

 Dennis,  Shri  N.

 Deshmukh,  Shri  Ashok  Anandrao

 Deshmukh,  Shri  Chandubhai

 Dev,  Shri  Sontosh  Mohan

 Devarajan,  Shri  B.

 Devi  Lal,  Shri

 Dhakane,  Shri  Babanrao

 Dhankhar,  Ch.  Jagdeep

 Dhawan,  Shri  Harmohan

 Dhamal,  Prof.  Prem  Kumar

 Dikshit,  Shri  Narsinghrao

 Dome,  Dr.  Ram  Chandra

 Dore,  Shri  Raja  Ambanna  Nayak

 Faleiro,  Shri  Eduardo

 Gadgil,  Shri  ४.  १.

 Gaikwad,  Shri  Udaysingrao  Nanasaheb

 Gajapathi,  Shri  Gopi  Nath

 Gandhi,  Shri  Rajiv

 Gangwar,  Shri  Santosh  Kumar

 Gavit,  Shri  Manikrao  Hodlya

 Giri,  Shri  Sudhir

 Giriyappa,  Shri  C.P.  Mudala

 Gomangpo,  Shri  Giridhar
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 Gounder,  Shri  A.S.  Kamal  Nath,  Shri

 Gowda,  Shri  D.M.  Putte  Kamble,  Shri  Arvind  Tulshiram

 Gudadinni,  Shri  B.K.

 Gupta,  Shri  Dharmpal  Singh

 Gupta,  Shri  Janak  Raj

 Handoo,  Shri  Piyare  Lal

 Hannan  Mollah,  Shri

 Hansda,  Shri  Matilal

 Het  Ram,  Shri

 Jaffer  Sharief,  Shri  C.  K.

 Jag  Pal  Singh,  Shri

 Jai  Prakash,  Shri

 Jamuna,  Shrimati  J.

 Janardhanan,  Shri  Kadambur  M.R.

 Jangde,  Shri  Resham  Lal

 Jaswant  Singh,  Shri

 Jatav,  Shri  Than  Singh

 Jayamohan,  Shri  A.

 Jeevarathinam,  Shri  R.

 Joshi,  Shri  Dau  Dayal

 Ju  Deo,  Shri  Dilip  Singh

 Kale,  Shri  Sukhdeo  Nandaji

 Kalka  Das,  Shri

 Kalvi,  Shri  Kalyan  Singh

 Kamson,  Prof.  Meijiniung

 Kapse,  Prof.  Ram  Ganesh

 Kareddula,  Kumari  Kamalaji

 Kasu,  Shri  Venkata  Krishna  Reddy

 Kataria,  Shri  Gulab  Chand

 Kaul,  Shrimati  Sheila

 Khan,  Shri  Sukhendu

 Khan,  Shri  Zulfiquar  Ali

 Khandelwal,  Shri  pyarelal

 Khanoria,  Major  D.D.

 Khatique,  Shri  Shanker  Lal

 Khurana,  Shri  Madan  Lal

 Konthala, Shri  Rama  Krishna

 Kotadia,  Shri  Manubhai

 Krishna,  Shri  G.

 Krishna  Kumar,  Shri  S.

 Kumaramangalam,  Shri  P.R.

 Kuppuswamy,  Shri  C.K.

 Kurien,  Prof.  P.J

 Kushwaha,  Shri  Jagdish  Singh

 Lakshmanan,  Prof.  Savithri

 Lodha,  Shri  Guman  Mal
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 Mahadik,  Shri  Vamanrao

 Mahajan,  Shrimati  Sumitra

 Mahajan,  Shri  Y.S.

 Mahata,  Shri  Chitta

 Maheshwar  Singh,  Shri

 Makkasar,  Shri  Shopat  Singh

 Malhotra,  Shri  Vijay  Kumar

 Malik,  Shri  Purna  Chandra

 Mallik,  Shri  Mangaraj

 Mallikarjun,  Shri

 Mandal,  Shri  Sanat  Kumar

 Manemma,  Shrimati  न.

 Marbaniang,  Shri  Peter  0

 Masudal  Hossain,  Shri  Syed

 Mathew,  Shri  Palai  K.M.

 Mayekar,  Shri  Gopalrao

 Meena,  Dr.  Kirodi  Lal

 Meghwal,  Shri  Kailash

 Mehta,  Shrimati  Jayawanti  navinchan-
 dra

 Mewar,  Shri  Mahendra  Singh

 Mishra,  Shri  Janeshwar

 Mishra,  Shri  Raj  Mangal

 Mishra,  Shri  Satyagopal

 Mujahid,  Shri  B.M.
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 Mukhopadhyay,  Shri  Ajoy

 Munda,  Shri  Karia

 Muraleedharan,  Shri  K.

 Murthy,  Shri  Kusuma  Krishna

 Muthiah,  Shri  नि.

 Naik,  ShriG.  Devaraya

 Naik,  Shri  Ram

 Naikar,  Shri  D.K.

 Nandi,  Shri  Yellaiah

 Narayanan,  Shri  K.R.

 Narayanan,  Shri  P.G.

 Nathu  Singh,  Shri

 Netam,  Shri  Arvind

 Odeyar,  Shri  Channaiah

 Oraon,  Shrtmati  Sumati

 Pal,  Shri  Rupchand

 Pandey,  Prof.  Yadu  Nath

 Pandeya,  Dr.  Laxminarayan

 Pandian,  Shri  D.

 Panja,  Shri  Ajit

 Paranjpe,  Shri  Baburao

 Patel,  Dr.  A.K.

 Patel,  Shri  Arjunbhai

 Patel,  Shri  Chandresh
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 Patel,  Shri  Prahlad  Singh

 Patel,  Shri  Shantilal  Purushottam  Das

 Patel,  Shri  Somabhai

 Pathak,  Shri  Harin

 Patidar,  Shri  Rameshwar

 Patil,  Shri  Balasaheb  Vikhe

 Patil,  Shri  Prakashbapu  Vasantrao

 Patil,  Shri  S.T.

 Patil,  Shri  Shankarrao

 Patil,  Shri  Shivraj  V.

 Patil,  Shri  Uttamrao

 Patil,  Shri  Uttamrao  Lakmanrao

 Patil,  Shri  Yashwantrao

 Patnaik,  Shri  Sivaji

 Penchalliah,  Shri  P.

 Peruman,  Dr.  रि.  Vailal

 Poojary,  Shri  Janardhan

 Potdukhe,  Shri  Shantram

 Prabhu,  Shri  पि.

 Pradhani,  Shri  K.

 Pramanik,  Shri  Radhika  Ranjan

 Prasad,  Shri  V.  Sreenivasa

 Purohit,  Shri  Banwarilal

 Purushothaman,  Shri  Vakkom
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 Raghavyji,  Shri

 Rahi,  Shri  Ramlal

 Rai,  Shri  Kalp  Nath

 Rai,  Shri,  M.  Ramanna

 Raje,  Shrimati  Vasundhara

 Rajeshwaran,  Dr.  V.

 Rajeswari,  Shrimati  Basava

 Raju,  Shri  M.M.  Pallam

 Raju,  Shri  5.  Vijayai  Rama

 Rajveer  Singh,  Shri

 Ram  Babu,  Shri  A.G:S.

 Ram  Prakash,  Ch.

 Ram  Sagar,  Shri  (Bara  Banki)

 Ramachandran,  Shri  Mullappally

 Ramdass,  Dr.  R.

 Ramakrishna,  Shri  Y.

 Ramamurthy,  Shri  (९.

 Rana,  Shri  Kashiram  Chhabildas

 Ranga,  Prof.  N.G.

 Rao,  Shri  J.  Chokka

 Rao,  Shri  J.  Vengala

 Rao,  Shri  P.V.  Narasimha

 Rao,  Shri  R.  Gundu

 Rao,  Shri  Srinivas
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 Rao,  Shri  V.  Krishna

 Rathod,  Shri  Uttam

 Rathor,  Dr.  Bhagwan  Dass

 Rawat,  Shri  Harish

 Rawat,  Prof.  Rasa  Singh

 Ray,  Dr.  Sudhir

 Raychaudhuri,  Shri  Sudarsan

 Reddy,  Shri  A.  Venkata

 Reddy,  Shri  B.N.

 Reddy,  Shri  Bojja  Venkata

 Reddy,  Shri  Kotla  Vijaya  Bhaskara

 Reddy,  Shri  P.  Narsa

 Reddy,  Shri  दि.  Surender

 Reddy,  Shri  Rajamohan

 Roy,  Shri  Haradhan

 Sadul,  Shri  Dharmanna  Mondayya

 Sahay,  Shri  Subodh  Kant

 Sai,  Shri  A.  Pratap

 Sai,ShriA.Larang

 Sai,  Shri  Nand  Kumar

 Saran,  Shri  Daulat  Ram

 5889]  Singh,  Shri

 Sathe,  Shri  Vasant

 Save,  Shri  Moreshwar
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 Sayeed,  Shri  P.M.

 Scindia,  Shrimati  Vijayaraje

 Sekhar,  Shri  M.G.

 Selvam,  Shri  Kanci  Panneer

 Sema,  Shri  Shikiho

 Shah,  Shri  Babubhai  Meghii

 Shakya,  Dr.  Mahadeepak  Singh

 Shakya,  Shri  Ram  Singh

 Shankaranand,  Shri  B.

 Shanmugam,  Shri  P.

 Sharma,  Shri  Chiranji  Lal

 Sharma,  Shri  Dharm  Pal

 Shastri,  Shri  Kapil  Dev

 Shekhada,ShriGovindbhaiKanjibhai

 Shingada,  Shri  D.B.

 Shiwankar,  prof.  mahadeo

 Shrivastava,  Dr.  Shailendranath

 Sidnal,  Shri  5.8.

 Silvera,  Dr.  C.

 Singam,  Shri  Basavapunnarah

 Singaravadivel,  Shri  S.

 Singh,  Shri  Anand

 Singh,  Shri  Dhanraj

 Singh,  Shri  Dharmgaj
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 Singh,  Shri  Jagannath

 Singh,  Shri  K.  Manvendra

 Singh,  Shri  Lait  Vijay

 Singh,  Shri  Lokendra

 Singh,  Prof.  N.  Tombi

 Singh,  Shri  Sukhendra

 Singh,  Shri  Uday  Pratap

 Singh  Deo,  Shri  AN.

 Sinha,  Shrimati  Usha

 Sodhi,  Shri  Mankuram

 Solanki,  Shri  Surajbhanu

 Sonkar,  Shri  Kalpnath

 Srikantaiah,  Shri  H.C.

 Sukhbuns  Kaur,  Shrimati

 Sultanpuri,  Shri  K.D.

 Sundararaj,  Shri  N.

 Suryawanshi,  Shri  Narsingrao

 Tarwala,  Shri  Amratlal  Vallabhdas

 Thakore,  Shri  Gobbhaji  Mangaji

 Thambi  Durai,  Dr.

 Thomas,  Shri  P.C.

 Thorat,  Shri  S.B.

 Thungon,  Shri  P.K.

 Tiwari,  Shri  Brij  Bhushan

 MARCH  11,  1991  Amend.)  Bill  360.0

 Tiwari,  Shri  Janardan

 Topdar,  Shri  Tarit  Baran

 Umbrey,  Shri  Laeta

 Vaghela,  Shri  Shankersinh

 Varma,  Shri  B.  Rajaravi

 Varma,  Shri  Dharmesh  Prasad

 idan  Shri  Ratilal  Kalidas

 Varms,  Shri  S.C.

 Vekaria,  Shri  S.N.

 Venkatesan,  Shri  P.R.S.

 Venkatswamy,  Shri  G.

 Verma,  Shri  Phoo!  Chand

 Verma,  Shrimati  Usha

 Vijayaraghvan,  Shri  A.

 Viswanatham,  Dr.

 Yadav,  Shri  Baleshwar

 Yadav,  Shri  Chhotey  Singh

 Yadav,  Shri  Hukumdeo  Narayan

 Yadav,  Shri  Janardan

 Yazdani,  Dr.  Golam

 Yuvraj,  Shri

 Zainal  Abedin,  Shri

 NOES

 Banatwalla,  Shri  G.M.
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 Prasad,  Shri  R.S.

 Roy,  Shri  A.  K.

 Sait,  Shri  Ibrahim  Sulaiman

 MR.  SPEAKER:  Subject  to  correction,*
 the  result  of  the  division  is:

 Ayes:  321.0

 Noes  4

 The  motion  is  carried  by  ०  majority  of  the
 total  membership  of  the  House  and  by  a
 majority  of  not  less  than  two-thirds  of  the
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 Members  present  and  voting.

 The  Bill,  as  amended,  is  passed  by  the
 requisite  majority,  in  accordance  jwith  the
 provisions  of  Article  368  of  the  Constitution.

 The  motion  was  adopted

 MR.  SPEAKER:  The  House  stands
 adjourned  to  reassemble  tomorrow  at  11
 AM.

 12.55  hrs.

 The  Lok  Sabha  then  adjourned  till  Eleven
 of  the  Clock  on  Tuesday,  the  12th  March,

 1991/Phalguna  21,  1912  (Saka)

 “The  following  members  also  recorded  their  votes.

 Ayes:  S/Shri  Rajmangal  Pande,  Nakul  Nayak,  Bega  Ram  Chauhan,  Balgopa!  Mishra,  N.J.
 Rathawa,  R.N.  Rakesh,  Sanford  Jhikram,  Paras  Ram  Bhardwaj,  R.S.  Prasad,  Vidyadhar
 Gokhle,  D.J.  Tandel,  Yadvendra  Dutt,  Girdhari  Lal  Bhargava,  Kodikunnil  Suresh

 Noes:  Shri  Kirpal  Singh
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